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- IN FHE CENTRAL ADMINISTBATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

M.A.No, 63\ /93 (Extention of time)

in O.a.No. §0 /93
| ‘Date of Order: 6-9-93
Betweent
1. Union of India, rep. by its Secretary
Ministry of Defence, New Delhi.

2. The Scientific Adviser to the Minister
of Defence & Director General Research
and Development Organisation,New Lelhi.

3. The Director, Defence MEtallurgical Research Laboratory, )
PO: Kanchanbagh, Hyderabad-258. '

H

. Retitioners/Respondents.

and

V- Noasmg oo,

. Respondent/Applicant.

Fornthe Applicantss Mr.N.V.Ramana, Addl.CGSC. R ;
For the Respondent: Mr.K.Sudhakar Reddy, Advocate. '

CORAM: ,
THE HON'BLE MR.A.B.GURTHI : MEMBER{ A04N)
LIID
TIE HDN'BLE MR,T.CH:NDRASEKHAR REDLCY MEMNBER(ADMN)

e Tribunal made the following Order:~

| M.a, b8l /93 in 0.4, &0 /94 is dismissed for the
77 ofAYed in disposddg ¢f M.A.No. 678/93 in OA 999/92.

]

L

1. The 39cretary Union of India, Mi
: ary, }¢ n.of Defence,New Delhi.
2. Tgf SCithlflC Adviser.to the'Minister'of Ibfencg & m
lrector General Research & Development Or i i
: ‘ ganisation, Ne i
3. The Director, Defence Metallurgical Research Laboratoéy ¥ belhi.
PO: Kanchanbagh,Hyderabad-258. ’
. 8ne Copy to Mr.N.V,Ramana,-Addl.OGSC,CAT.Hyd
- YN® copy to Mr.K,Sudhakar edd A 2 .
« One spare COopy . . ¥; fdvocate, LaT'HYd.
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IN THE CENI'RAL ADSINISTRATIVE TRIBUNAL
HYLERABAD BENCH AT HYDERABAD

THE HOW'3LE Mi..J ICE V.NEBELADRI KAaO
VICE CHAIRMAN

Ar D . L./
THE HOK!3LE IME.A.B.GOKTHY § MEMBIR(A)

AND "
THE HON'BLE MR,T.CHAND[ASEKHAR REDDY-
MEMBER( JUDL)

AAD

THE HON'BLE MR{P.T.RTRUVENGADAM:M(A)

pated: b~ -1e93

C RDER / JHBE4EREy—

Mib/AAreTIL N, 6\ h?}

»

(.)..A.No.‘ 20 lqg .

T Ao, (v.P, )

admittéd and Interim directicts
issued,

Allowed

Disposed\of with directions

Dismissed

—

Dismissed as{withdrawn
Dismissed fof default.
e jected/0rd red

N ) R
No crder as to costs.,
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